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D.V.C. Withdrawal Plan 
2710. Shri Sbree Narayu Das: 

Will thc Minister of Irr!&'atloD and 
Power be pleased to state: 

(a) wbether the phased programme 
01 withdrawal as drawn up by the 

Bihar State Electricity Board from a 
number of points outside the Damo-
dar Valley by the D.V.C. and from 
points in Damodar Valley drea by the 
State Government. concerned ha. 
been considered; 

(b) it so, the result thereof; and 

(c) the features of the plan of 
withdrawal now agreed upon by the 
n.v.c. and the Governments of Bihar 
and West Bengalr 

Tbe MtnlBter of IrrIptlCIII ... 
Power (Shrl FallhradcllD Ahmed): 
(a) to (cJ. The load. met by the 
n.v.c. outside the Valley in Welt 
Bengal excepting the Calcutta Elec-
tric Supply Corporation haVe already 
been transferred to the West Bengal 
Slate Electricity Board. The power 
supply to the Calcutta Electric 
Supply Corporation under the exist-
ing arrangements is to be taken over 
by the West Bengal State Electricity 
Board on 1-1-1970 i.e., after the termi-
nation of the Corporation's agreement 
with the CESC. The Government of 
West Benial are at present meetin, a 
load of about 35'4 MW inside the 
valley from their own generation. Tbe 
question of transfer of theae loadl to 
the D.V.C. has already been railed 
with the State Government and II 
now under discussion. 

The Bihar Government are not 
supplying power to consumers inside 
the valley from their own ,eneration. 
The D.V.C. will be withdrawing trom 
outside valley in Bihar on the basla of 
an agreed phased programme for luch 
withdrawal commencing from March, 
1966. As against the outside load In 
Bihar to the exten t of a bout 200 1IL W. 
which is now being met by the D.V.C., 
the D.V.C. will be supplying ollly 19 
M.W. by June, 1988 up ro which date 
phased programme hu been drawn 
up. 




